BEFORE THE NATIONAL GREEN TRIBUNAL
Principal Bench, New Delhi
Executive Application No. 46/2018
IN

(0.A. No. 234/2015)

Veterans Forum for Transparency in Public Life
———————————— Applicant
Versus
Chhapra Nagar Nigam, Chhapra & Ors
—————————————— Respondents

Compliance Report on behalf of the Principal

Secretary, Urban Development and Housing

Department, Bihar.

1. That the instant "Compliance Report" is being
furnished before this Hon'ble Tribunal on behalf of
the Principal Secretary, Urban Development and
Housing Department, Bihar in compliance to and in
the light of the order dated 26.04.2019 passed in the

present matter.



That by the order under compliance, this Hon'ble

Tribunal has directed the Secretary, Urban

Development and Housing Department, State of

Bihar to furnish further report relating to Khanua

Nala, Chhapra before the Hon'ble Tribunal within

three months through Email.

That the Compliance Report is being submitted, as

here under:-

(A) Administrative approval was given
vide Urban Development and Housing
Department's Letter No. 2B/U.D-02-10/2018-
132 Dated.27.02.2019, for amount of Rs.
2995.00 lacs for the purpose of Khanua Nala
Storm Water Drainage Scheme which includes
RCC drain and PCC road. Notice Inviting
Tender (NIT) was firstly issued on 01.03.2019
for execution of the said work in which only one
bidder participated. Thereafter, in the light of
the Finance Department's Letter No. M-4-

12/2015-7806 dated 30.09.2016 first tender



(B)

was cancelled due to receipt of single tender
and re-tender was issued on 31.05.2019 in
which date of Submission of Tender was fixed
on 26.06.2019 and in this tender three bidders
participated.
Xerox copy of Letter No. 3234
dated 15.07.2019 is annexed
herewith and marked as

Annexure- A to this 2nd

Compliance Report.
The M.D., BUIDCO vide letter no. 3708 dated
05.08.2019 has informed that ﬁnanci.al bid of
the proposed Khanua Nala Construction
Scheme was opened on 03.08.2019 and further
action for rate justification from lowest bidder
will be taken on 06.08.2019 and after obtaining
recommendation from the BUIDCO Executive
Committee, work in question shall be allotted to
the lowest bidder. Thereafter, the Letter of

Acceptance (LOA) has been issued by Buidco to



(C)

Buidco to the successful bidder vide letter No.
3795 dated 08.08.2019. The agreement will be
signed by Buidco with the tenderer within 15
days and thereafter work will start.
Xerox copy of Letter No. 3706
dated 05.08.2019 and Letter
No. 3795 dated 08.08.2019 is
annexed herewith and marked

as Annexure- B & C to this

2nd Compliance Report.
The D.M., Saran, Chhapra vide Letter No. 1834
dated 07.08.2019 has informed that meeting
has taken place for cleaning, removing
encroachment and restoration of Khanua Nala.
As per the report of the Municipal Corporation,
Chhapra Municipal Corporation, continuous
and regular cleaning operation is going-on of
Khanua Nala by a Special Squad of 40 labours
with the help of one JCB Machine and Two

Tractors and the silt generated during cleaning



is disposed off at disposal site through tractor
and tipper. The Municipal Commissioner,
Chhapra Municipal Corporation has further
reported that on the northern end of Khanua
Nala near Sanda Nala Bridge under the Railway
Track 1is congested which has caused
obstruction in the flow of the drain and in this
regard partial cleaning is being done by the
Municipal Corporation with the help of tractor
and JCB, but due to construction of Boundary
Wall by the Railway, there is obstruction in
cleaning work and therefore the Railway
Administration has been requested to remove
the same.

In this letter the D.M, Saran, Chhapra has
further reported that two separate plastic
dustbins have been made available for
collection of Dry and Wet waste to 4000 houses
under Solid Waste Management Scheme and

Door-to-Door collection of waste work is being



operated through agency. Further, dustbins
have been setup beside the main road of the
Chhapra Town and the same is being disposed
off through Compactor Machine. Further,
registration of Rag Pickers have been started
and procedure for obtaining land for the
purpose of Land Fill Site is under way. Further,
temporary encroachment over the entire length
of Khanua Nala has been removed.

[t has further been informed that after
inviting tender, Agency has been selected by by
the BUIDCO for restoration, upgradation and
reestablishment of Khanua Nala and after
completion of the this works, problems of
Khanua Nala will be resolved.

Xerox copy of Letter No. 1834
dated 07.08.2019 is annexed
herewith and marked as

Annexure- D to this 2nd

Compliance Report.



(D)

The  Municipal Commissioner, Chhapra
Municipal Corporation vide Letter No. 1228
dated 07.08.2019 has also submitted up to
date, '"Detailed Action Taken Report" under four
separate headings on Khanua Nala to the
Urban Development and Housing Department,

Biha:-

I. Cleaning Scheme of Khanua Nala

Presently Cleaning of Khanua Nala is being
done by Chhapra Municipal Corporation and
for the cleaning work entire length of the Nala
has been divided into several parts and the
cleaning arrangement is being implemented
part-wise, Khanua Nala is open, from Sluice
Gate situated at Sahebganj to Azad Road of
North Kareemchak and for cleaning of this
Open Part, since last month, on daily basis
one JCB Machine, Two Tractor and .40
Labours are engaged and the silt generated

during cleaning is being disposed off at



I1.

disposal site through tractor and tipper. In the
section of open part of Khanua Nala there is a
problem of approach road in the some part
due to which JCB and Tractor cannot reach
causing obstruction in cleaning work. For the
problem area, small size Poclain Machine and
Super Suckar Machines are required and for
this Expression of Interest was published but
no contractor turned-up.

Waste Management of Khanua Nala

Under this head following actions are being

taken:-

(i) Two different dustbins have been provided to

4000 House-Hold for collection of Dry and Wet

waste under SWM.

(ii) Door-to-Door collection of waste is being done

by Private Agency namely CBS Facilities and
Management Private Limited from each House

Hold.



(iii) Dustbins have been placed beside the main
road of Chhapra Town and waste disposal is
being done through Compactor Machine.

(iv) Compost Pit is ready and very soon compost
shall be made through waste.

(v) Registration of Rack Picker is going on.

(vi) Expression of Interest has been published for
obtaining land for Land-Fill-Site..

(vii) Cooperation of Help-Group is being ensured
for Door-to-Door collection and segregation
work.

III. Encroachment

Encroachment has been removed over

Khanua Nala by Anty-Encroachment Drive.

IV. Development Work of Khanua Nala

Urban Development and Housing Department,
Bihar has prepared action plan for

Development of Khanua Nala which is under



4.

10

implementation and the main features are as
follows:-

(i) Construction of STP with the capacity of 32
MLD.

(ii) Construction of 6 Sewerage Pumping Station.

(iii) Renovation and Interlinking of 31 Drain with
Khanua Nala.

For the aforesaid work the Urban
Development and Housing Department, Bihar
has made provision for an amount of Rs.
242.6337/- Crore and the same has been
allotted to the Executing Agency BUIDCO.

Xerox copy of Letter No. 1228
dated 07.08.2019 is annexed
herewith and marked as

Annexure- E to this 2nd

Compliance Report.
That in view of aforesaid facts and circumstances,
instant, up-to-date "Compliance Report" may kindly

be accepted.
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